NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBA]

T.C.P No. 1018/(MAH)/2017

: Present: SHRIB.S.v. PRAKASH KUMAR
CoRAM: MEMBER (J)
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TCP No.1013/ I&BP!NCLTIMB/MAH]ZOI?
TCP No.1014/ I&BP/NCLT[MB[MAH/ZOI?
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On verification of the record, the registry has noticed the Respondent side filing rep] y
and the Petitioner side filing rejoinder in some cases, therefore, this Bench, on the report made
by the Registry, directs the Registry to send all these Matters, ie. TCpP 1006/2017, TCp
1007/2017, TCp 1008/2017, TCp 1012/2017, TCp 1013/2017, TCp 1014/2017 and TCP 1018/2017
to the Registry of Chhattisgarh High Court within one week hereof.
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